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persons excepting one who has not
been indentified so far, and Rs. 400 to
each of the two grievously injured per-
song has been made. The General
Manager has also sanctioned a special
posthumous grant of Rs. 2,000 in res-
pect of the dead persons who have
been identified.

Additional Commissioner of Rail-
way Safety is expected to commence
his statutory enquiry into this accident
on 27th August, 1974.

—_—

17.40 hrs,

DISUSSION RE. FLOOD AND
DROUGHT SITUATION IN THE
COUNTRY—contd.
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MR. CHAIRMAN: We are now close
to 6 P.M. There are still many mem-
bers to speak.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI1 K. RAGHU
RAMAIAH): I have consulted our
members as well ag Leaders of the
Opposition and the Minister. 1 sug-
gest that we sit till 7 P. M. today since
there are a large members who want 1o
participate. Since still there will be
a large number of members left to
speak, the debate will not conclude to-
day; we will continue it on another day
which we will decide later. But today
we may sit till T P. M.

MR. CHAIRMAN: Is that the plea-
sure of the House? Some hon. Mem-

bers: Yes.

MR. CHAIRMAN: We will sit till
7 P. M.

DR. MAHIPATRAY MEHTA

(Kutch): I am thankful {6 Shri Shinde
for expressing his sympathy for the
people of Kulch which for four conse-
cutive years has been suffering from
drought. But let not {hig sympathy
remain only in words, It should be
translated inio action.

Shri Maurya has takep care to
settle the issue with a neighbouring
State as far as grass is concerned. Shri
Qureshi is not here. But I would like
to request him through vou to see
that the railways carry the grass over
there.

As far as Gujarat ig concerned. we
have-both problems, floods and drought,
But fortunately, the remedy is only
one. If that is adopted, floods as well
as drought can be tackled. That lies
in the Narmada. On the south of Nar-
mada, generally there are always
floods. On the north side, gradually
as you go, there is always drought.
So far as Narmada is concerned, there
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is the Navagam dam project. I know
the issue is with the tribunal. 8o 1
do not want to say anything about it.
But I would make one request to Gm:r-
ynment through you. Today there is
President’s rule in Gujarat. When the
decision is taken, it will take t_en more
years to be completed. But, Su: “"f‘e“
there ig drought in S0 many ﬂlStl’lCt:
over there, why should we not s}ar
digging of the canal so that more tum:
may not be wasted and people may no

have to suffer.

x71

18.00 hrs.

The main rea
pers are inquisiii

son why so many Mem-
ve and they are tak-
ing part in this debate is because Go:é
ernment have recently gccepted t
recommendations of the Slx“" Fma..\nc.e
Commission. This is the main rgsa’on‘
There is fear about il and there 1§ .;mv
xiety about it. People who are spm:)n
ing and who have been affected : ty
drought and floods worry about ;.
people fear that there would n.-:n_,h e
any sufficient relief this yearl. This 1:;
the main reason. Sir, in _m._e repgr‘. ‘o.
the Sixth Finance Commission, it h_.m
been said that money has been nustv
used. I would ask the Gcw.rem‘meer:1 :
who has misused the money? Ft _13 the
State Government over there; it 1s t‘r;i
fault of the State Govelrnment.
they cannot plan properly; if they ca:;
not manage properly, why shf)uld t
people be punished? Here 1s son:—
thing fundamentally _wrong. h):
accepting the recommendguons of the
Sixth Finance Commission, Govern-
ment is going to punish the pE(\)plt'},
those who are already under misery.
On the contrary, they should have see;
to it that the money that was allotted,
had been properly utilised. Therefore.
I suggest that meaningful and purpose-
ful relief work should be gtarted im-
mediately here in Gujarat. Here, 1
would say Narmada canal is the first
thing which should be taken up and
completed. You should start this im-
mediately, just now, so that people
may get relief. Sir, a figure was given
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in the Press that 90,000 people are
engaged in reliet work in Gujarat.
But, I capn tell you, in Kutch, there are
1,30,000 people. Famine has been a
continuing feature; it i{s not that it has
newly developed. In the district of
Kutch, there are 35,000 people accord-
ing to Government and in the whole
of Gujurat 90,000 people are engaged
In relief work; do you call this relief?
Sir, in these areas, famine has not
been declared; scarcity has not been
declarei. Famine has been continuing
in Kutch in three or four talukas. In
nearly 638 villages, relief work goes on
and nowhere else. You can imagine
their sad plight. Here, I must agree
that in 1071-72 and in 1972-73, there
was some nicely arranged relief work.
But, 1 will have to support Shri P. M.
Mehta, even though he is in opposition.
There is no planning in this rule. These
bureaucrats never care for the people.
There is no actual planning by giving
relief to the people. Let me tell you,
what happened last year. Sir, it is a
fundamental rule of the Famine Code
that where there is less than 5 inches
rains, scarcity should be declared. But,
unfortunately, the officers who were
ordered to go there, declared moie
than 4 annas. ¢ annas and all the re-
lief work, all the DPAP work was
stopped in that area, resulting in {re-
mendous hardship to the people. You
can just imagine the condition of the
people.  When there is continuous
famine; continuous drought, the eco-
nomic condition of the people deterior-
ates. At the top of it, Government
sits over it to save money and they
give dillerent arguments. It has hap-
pened this time also. Where is the
question of waiting now? Let us say,
it rains in Gujarat now. Will it be
useful for the purpose? Will it yield
any crops? Why don't we declare
scarcity just now? In all these areas,
in Sourashtra, in Navnagar, Jamna-
gar, Amreli, Bhavnagar etc., scarcity
should be declared. Drought has been
continuing; famine has been continu-
ing for the three years. But, the
authorities are going against the fun-
damental rules of the Famine Code,
which is the oldest one; it is as old as
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the British Rule. We do not catch up
with the very spirit of the rules. Last
time, when we fixed Rs. 3 as the mini-
mum wage, we were taking pride of
it. But, I would ask the Government,
taking into account the price
rise and the rules of the Famine Code,
whether the people are supplied grains
in actual quantity and not the money
part of it? Today, in paper, they are
fetting Rs. 3, nobody is getting Rs. 3.
But, is it possible for a person to
maintain himself in Rs. 3? 1 would ask
this question and I would ask Mr. Pant,
to ask this question himself, in his
heart of hearts.

Actually it is the value of the grains

that should be paid. If they work for
7 days, they are marked absent for two
days and paid only Rs. 15. 1 request
that this amount of Rs. 3 should be
increased to Rs. 3 which should be the
minimum. If there is so much econo-
mic crisis, I suggest that the minimum
should be Rs. 3 but if they put in
more work, they shou'd be paid Rs. 5.

Immediately wilthout waiting for a
day. 1 request the hon. Minister to de-
clare scarcity in Saurashtra and Kutch
area. It is the President’s rule. The
officers are wailing for order from you.
Tomorrow it should be declared scarci-
ty area. If it is not declared scarcity
area, even grass is not supplied. In
my district, a minimum of 3000 cattle
are dying daily and cattle from the
‘backbone of the economy of the area.
Before partition, people from that area
used to cross over to Lower Succar
Barraz in Sind. Essential commodities
like wheat used to come from Sind and
in exchange, we used to zive brassware
silverware, a jrak., etc. After parti-
tion, the economy of these artisans has
been completely ruined. They cannot
go to Sind and they are not provided
with any alternative. Have you ever
thought of the impact of the famine
on this area after partition? You have
thought of giving aid to every refugee
from Pakistan. But here is a part of
our land which is totally ruined. If
I give a complete picture, tears will
ctome. The people there are living in
such miserable conditions, with only
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skins and bones. Today people are
developing  night blindness, Mr.
Tiwary said that famine is better than
fAood. 1 am prepared to exchange my
constituency with anybody. Let them
come and see the pangs and miseries
and the pitiable conditions of the peo-
ple there. They do not even get a drop
of drinking water. We are talking of
DPAP. All the green trees have been
chopped off and the charcoal has been
manufactured and exported to Dubai.
Not a single tree is there in Kutch.
The result is there is coal shortage and
even kerosene is not available in the
market. For the fault of the Govern-
ment servants, the poor labourers are
punished. They have no alternative
fuel. Do you think DPAP can be im-
plemented like this?

To whom are they accountable? In
this context 1 sppport Shri Vasant
Sathe who rightly said that people
from the public should be associated
with that.

This is a very serious problem an:l
it cannot be solved by bureaucratic
rule. Only a popular rule could ap-
preciate the urges and feelings of the
people. There wag an officer who said
that the solution of the cattle problem
in Kutch is to destroy all the cattle!
This is adding insult to injury. That
officer was saying that “every year
you are having drought; so, what is
the harm if you destroy all the cattle".
So, thig is the attitude of the officials.

Le me tell you that the patience of
the people has exhausted. It has
reached the breaking point. The blood
of the poor people is turning into
tears. When their bleod dries up and
they o mnot have fear in their eves,
then their eyes will get red. Let me
warn the Minister and the Government
that it will mean the Trilochan of
Shiva,

We do not want violence in India.
At the same time, we are nourishing
violent. Suppose gomebody has become
an opportunity to everyone to become
violent, Suppose gomebody has caught
hold of my throat. I have to slay him
to save myself. If the Government do
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not hear the 'grievanees of the people
and remedy them, if they pay only
lip sympathy naturally the people
will become violent. -

The two basic principles of life are
propagation of life and protection of
life,” They are the basic principles of
life the whole world, So, I would re-
quest the Government to pay atten-
tion to the protection of life.

I know that the Minister belongs to
Uttar Pradesh. Shri Bibuthi Mijshra
was saying that Pantji has not gone
to Bihar. I would request the Minis-
ters, any Minister, to visit my area
and see the plight of the people there.
Now that President’s Rule is there the
responsibility on the Centre ig great.
As Shri Satarwala the Adviser to the
Governor, has said “when I sec the
pitiable condition of the people, tears
come to my eyes; but I am an officer;
I cannot do much.”

He can give only
tears because of the rigidity of the
rules and regulations. I hope some-
thing will be done to ameliorate the
condition of the people.

sympathy and

MR. CHAIRMAN:
will go to Gujarat.

I am sure he

SHRI NIMBALKAR (Kolhapur):
Mr, Chairman, today’s subject re-
volves round two aspects; one is giv-
ing immediate relief to those suffer-
ing from drought and floods; the other
is the short-term and long-term mea-
sures that must be taken progressive.
ly, gradually and ultimately to com-
pletely overcome those areas which
are flood-prone and drought-prone.

When I wae just hearing the spea-
ker before me, I asked myself whe-
ther it is right for me to get up and
speak if the matter is to be considered
only constituency-wise. But the way
I look ‘at this problem, I think It is
very essential that even'I should rise
at this timed, even though my con-
stituency is not affected by floods and

Sitwation (Disc!)

is, really ‘speaking, seldom 'affectedt
even by droughts.  (Interruptions)-
The polnt is this. 1f you start trying
to milk a cow which does not have
milk, then you should not blame
others when they are not going to give
you an opportunity to- milk a cow
though it has milk.

It is my contention that when you
are going to develop 72 districts in
this country which are drought-prone,
the question that comes before you,
in most of the districts, is g8 to where-
from you are going to get water to
develop these districts?’ One is that
you can get water from underground
if there is enough water underground
and the other is that water has to
come through flow from somewhere
else where there is rain. My consti-
tuency happens to be szuch a place
where it rains. Right from my con-
stituency, that 1Is, from southern
Maharashtra onwards, most of the
northern belt of Karnataka and major
part of Andhra Pradesh, all these
areas, if they are to get water, you
cannot develop these areas without
water. Therefore, you have to milch
the cow where there is milk.

This is what 1 have been trying to
tell the Government for the last three
years. I can assure you that the whole
of the area that I have just imention-
ed could be turned into another Pun-
jab, another granary of India if those
dams which are to be built in Kolha-
pur district and which have been
sanctioned by the Central Govern-
ment, are completed, I cannat under-
stand how it is that this Government
or any State Government or even the
Maharashtra Government cannot rea-
lise that afier the Himalayas, the area
which has the most amount of water
is the Sghyandris, the Western Ghats,
Tt is true that the Planning Com-
mission has formed a committee for
Western Ghats, It is under the Chain,
manship of the Chief Minister of
M#&harashtra also. But unless you
create a situation in the Sahyandris,
the Western Ghats, where you can
really take all the water that is there
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and use it for irrigation purposes,
you will not sucesed.in! solving the
food vroblem of this country. The
whole -of the Deccan Platesu can be
turned - into: & gramary provided you
develop the Western: Ghats, the
Sakyendris, as they are! knowy, here.
There is so much of water here, If
you. can make use. of all the water
and not let it run down on the Kon-
kon gide into the sea, the whole of the
Deccan Plateau can be converted into
a granary for India.

For instamce, there is one dam,
Radhanagri dam, built by the Shahu
Chhatrapati of Kolhapur who had the
imagination to understand this and
who built that dem in the twenties or
thirties. That dam has given Kolha-
pur the largest jaggary market in the
world. Just one dam has done it
These things are not realised. In this
country, we have got so many
resources. We do not seem to have
the will; we do not seem to have im-
agination. I cannot understand it.

My hon. friend, Shri Siddheshwar
Prasad who is here now has come to
Kolhapur. Unfortunately, he stayed
there not long enough. But if he had
given me a chance to show him round,
I can assure you that it would not
have been difficult for me to convince
anybody for that matter that this is
the sort of areas you have to develop,
not for the benefit of the area itself
but for the benefit of other areas also.
If you build'a dam_for instance, some
land behind the dam is taken away
from the people. That is also a sacri.
fice. But here is a case where it is in
your hands to develop this area and
save this country from starvation.
And you just do net do it, I cannot
understand that. I think, I have
had the Iuck and I have tried to
convince the Planning Commission
and the Minister to: hawe a next
meeting ijn  Kolhapur so that I can
show them al]l these things. These
things must be-lagked. into.

I can-forgive o Mindster: 1 can for-
glve a Government for not doing
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something becaube doing sometiing,
in fact, is also not to bring about
anything. In this particular case, I
can say that the whole of the Wes-
tern Ghats area needs development
in a cortett why, I! you are going
to do that, you aré going to have the
vast granary that you can think of.

For example, i#f you take sugar-
cane, one Zila jn Kokapur, because
of one dam_ can house over 14 sugar=-
cane factdries; Wé! hate elbreatdy got
7-8 sugar factories which is more
than the sugar factories in any cother
district in the country..(Interrup-
tions) I do not know how much
sugar they produce but the quantity
of sugar that we produce should
also be compared. Dr. Ran had been
there. He knows what I am speak-

ing about. He surveyed the entire
area in a helicopter and he often
told me, ‘Why don't you get the
dam’.

So, I sincerely belive that my
constituency is really speaking a key
to the solution of the problems of
this country and I offer my consti-
tuency as the price to solve this pro-
blem and my constituency will give

you what you wamt and will really
feed the people.

Another thing I have to say is:
perhaps the biggest problem for the
Minister is: wherefrom the

money
will come? At the present stage
wherefrom the money will come?

I have already told the Finance Min-

ister to reimpose the kind of tax
which T had suggested during the
time the refugees came over from
Bangla Desh. ...

MR. CHAIRMAN: You need not

worry 'about the money. The Minis-
ter will find it.

SHRI NIMBALKAR: I am afraid
this time they will find it unless
they take extraordinary measures.
Whether you like it or not I can
tell you now that all their promise
of keeping the deficit fimance pegged
down to Hs. 126 crores will not be
kept, You can believe me on this.
And the most Important thing for
this Ministry is that we must sug-
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gest new ways without hurting the
poor people—this Is very important—
without hurting the poor people, to
treate resources, particularly, to get
rid of the floods. I repeat again
what I have sald in this House be-
‘fore, that for every ear of corn that
" you lose on account of floods, you
will have to go for two ears of corn
somewhere-else and it is very diffi-
cult to do & It Is much easier to
control or even eradicate floods.
That is why I say again that the tax,
the refugee tax—this time you may
«<all it floods tax—should be reim-
posed unless all floods are complete-
ly controlled and eliminated and this
tax should be for that purpose,

*SHRI M. K. KRISHNAN (Pon-
nani): Mr. Chairman, Sir, while
taking part in this discussion I would
like to draw the attention of the
‘House to the problems in Kerala,
Dr. K. L. Rao and other hon, Mem-
bers have referred to those problems.
The problem of Kerala is not flood

alone. About 400 kilometres of the
coast-line of Xerala have been
attacked by sea-erosion. Dr. K. L.

Rao referred to the wvaluable land
that is being eaten away by the sea.
Similarly, Shri Stephen has spoken
about the mineral wealth of the sea
shore. Kerala has been confronting
this problem all these years but no
solution has yet been found to this
problem so far.

Now the floods have devastated
Kerala. Not only that, Kerala has
faced another big problem and that
is landslides. As a result of lands-
lides &8 number of distrists which
produce cash crops that bring us

foreign exchange have been des-
troyed. Idikki has an important
hydro-electric project in our coun-

try. Therefore this Idikki District
is very important.  Similarly, Sir,
Wayanad District is also important
from the point of view of cash crops
that earn foreign exchange for us.
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These districts have been b.dly

affected by landslides.

It is not only that valuable cash
crops have been damaged but thous-
ands of people have also been affect-
ed. They have lost their homes.
Six panchayats of Idikki District
have been completely wiped out by
landslides, About one and a half
lakhs of people have been affected.
About 50 people have lost their lives
in Idikki alone. In Quilon 4 pecple
died and in Cannanore two people
have lost their lives and in Kozhi-
kode 12. Many people have sustain-
ed injuries.

Sir, Kerala is facing a wvery serio-
ous crisis due to landslides and other
natural calamities. The people there
are facing great misery. The Go-
vernment of Kerala has announced
only Rs. 1 lakh for a district for re-
lief work. When 11 lakhs of people
are facing difficulty in an important
District like Idikki and the State
Government have announced only
Rs. 1 lakh for relief measures you
can imagine that even one rupee
will not be available for one man.
The State Government has drawn the
attention of the Central] Government
to this matter. I do not want to go
into the details, but according to
preliminary reports available so far,
the total loss estimated is about
Rs. 6 crores.

In the matter of food, Sir, Kerala
is a deficit State and it has always
to look to the aid of the Central Go-
vernment, Kuttanad is the rice
bowl of Kerala, About one lakh
acres of paddy flelds have been des-
troyed by floods and crops damaged.
Hon. Members who participated in
the discussion said that rice is sel-
ling at Rs. 3/- a kilogram and they
were agitated over it. I have to in-
form the House that one kilogram
of rice is selling at Rs. 7/- in Kerala.
At Trivandrum, which s the capital

of Kerala, 1 got one kilogram of rice

*The original speech was delivered

in Malayalam.
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for Rs. 5.25. When the price of rice is
Rs. 5.25 a kilogram in Trivandrum you
can imagine what the price will be
when it reaches Cannanore, Because
of the floods one lakh acres of paddy
fields of the rice bowl of Kerala have
been damaged. The entire crop of
paddy has been destroyed. You :an

imagine what the fate of the people
there will be during the days to
come.

Sir, Kerala, as I said, is a deficit
State. Almost all districts of Kerala
are affected by floods and Lhe people
are in utter misery. The situation is
such that this misery will increase
in the near future. The State Go-
vernment and the Central Govern-
ment will have to consider this pro-
blem very seriously. Then unly this
situation can be tackled. The aid
that the Central Government has
announced js only Rs. 1 crore and
that too as loan. The State owes
Rs. 30 crores to the Central Govern-
ment by overdrafts. The Central Gov-
ernment has now given only Rs. 1 crore
by way of ways and means advance,
Is it the way to help the people? You
have not given this amount as aid or
as assistance the people; this Thas
been given as a loan of ways and
meana advance,

Kerala deserves better help from
the Central Government especially
when our State is bringing foreign
exchange to the tune of Rs, 125
crores from cash crops only. It is
the responsibility of the Centrai Go-
vernment to help the people whose
cash crops have been gamaged by
floods and landslides. You have to
give serious consideration to this
matter. Cent per cent relief and
compensation should be given to the
people affected by floods, landslides
and sea-erosion and that is to be met
wholly by the Centre.

Anti sea-erosion measures will have
to be taken on a big way. It was
started but not completed. The State
Government is not in a position to
<complete it. Therefore the entire work

e
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bas been  stopped. The Central
Government has a responsibility to
suve the State in order to protect the
valuable mineral resources,

So far as Kerala is concerned,
although it is a small strip of land.
there are 44 rivers in that State.
During the rainy season there i8
misery throughout the State because of
floods. These rivers if they are proper-
ly harnessed they can change the com-
plexion of the State. The Communist
Government which came to power in
1957 had prepared a Master
Flan to harness these 44 rivers and
use these rivers for the progress and
prosperity of the State. In 1458 they
submitted the scheme before the
Central Government. But it has been
put in cold storage and dust has accu-
mulated on the files, If that plan had
been implemented certainly Kerala
could have been saved from the presant
miserable situation and we would have
been in a position to prevent the floods
there. I hope the Govermment would
think about it and formulate certain
schemes to implement thot Master
Plan. That is all what I have tp submit,

PROF. 5. L. SAKSENA (Maharaj-
ganj); Mr. Chairman, Sir, first ol all.
let me be permitted to quote from the
report submitted by Shri G. J.. Nanda,
Minister of Planning and Irrigation
and Power on Flood situation and the
flood control programme in the year
1956. This is what he said:—

“The State Government consider
that the detention reservoirs may be
consiructed on the river Rapti at a
cost of Rs. 15 crores. Provision of
such reservoirs has been made by
the State in their proposals for in-
clusion jn the Second Five Year
Plan. Thirteen small detention re-
servoirs on the tributaries of the
Rapti are also proposed to be cons-
tructed at a total cost of Rs. 46
crores. These proposals are under
the consideration of the State and
the Central Governments.

e R N A G T AT
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“A scheme has also been prepared
for the construction of a multi-
purpose dam on the Rapti at Jal-
kundi in Nepal. Besides controlling
floods, the reservoir wiil be able to
generate 27,000 k.w. of puwer and
helps to irrigate 4.5 lakhs of acres of
land in U.P. and Nepal. According
to funds available for floud control
work during 1956-57, the probable
allocation to U.P, will be Rs. 1.5
crores which will form pary of the
Second Plan programme. A tentative
alllocation of funds to the State for
flood control schemes in the Second
Plan is Rs. 10 crores. Details of the
schemes are being worked cut.”

This was in the vear 1966. Since then
28 years have passed. I am sorry to
say that not a single measure has been
taken up and implemented although it
was promised at that time, The result
i1s that we have been seeing the recur-
ring floods in Gorakhpur and Basti
Districts, There were droughts gand
floods. In thé month of June and upto
10th of July there was drought this
vear. Then came the floods the like of
which we never had during the last
one hundred years. I have been in
this constituency for .the last forty-
five years or so and I can tell yvou that
I bhave never seen such a devastat-
ing flood as this year. I toured this
flooded are for 1{en days during
the last month and I found that in
many villages people there have
lost everything. Flood waters entered
their houses and they lost everything
they had in them. They lost all their
crops completely. Some human
lives have also been lost and many
cattle have been washed away. 1 am
very sorry to say that none had bezn
aleried. If this hag been done, the
people would have been prepared.
Nobody went to their help. InGorakh-
pur we never saw such a situation.
Last time, the flood level was the
‘highest 50 years back in 19825 when
its level stood at 251.15 feet. But,
this time it became 252.52 feet—about
14 feet higher. Therefore, my request
to you is this. My Chief Minister has

AUGUST 24, 1914

" would be starvation

o G IR
S'dud?fdn (THic) aad
agked for s, 100 crores from ‘Tentral
Governiment fof ‘flood reltef i te-
ly.' If thé Central Goveriitient #bes
not ‘give this money for flood retiet im-
mediately to the UP. Govérnment for
help to people affected by Hoods, there
dedths. T have
seen myself the ¢0ndit1ons-—mlsera-
ble conditions—of ‘the people. Unless
they are helped at this time, many will
die of starvation. I have seen pédple
going without food for days. If this
thing continues, there would be large
numbers of deaths. You must give
them all help. You cannot keep people
alive for ever by doling out charity.
Utilise their manpower for construct-
ing bunds to save the peéople from
flood ravage and to provide them
with work.

The people will have no crops in the
next nine months. The rabi crop will
come in April next. You must give
them work during these 8 months and
it will be possible if you start repair-
ing bunds, roads and start raising
villages immediately oiherwise there
will be starvation deaths on large-
scale, About 1000 villages have got
marooned and there is water all al-
round and these villages have to be
raised. Theyv are all wvery low and
water entrers in the houses during
floods. Unless you raise these villages
they will he (looded again and they
will again lose their all in addition
to corps. Therefore, the most urgent
thing is that you must give them work
on the aepair of bunds, roads and
raising of villages immediately. Fur-
ther, you will have to give them rabi
seeds in time for sowing rabl crop.
Every vear it comes after the sowing
season is over.

The cattle are starving. Fodder has
to be rushed and forests have to be
thrown open for grazing. Something
is being dome hy the District Magis-
trate who is doing all he can but he
has no funds. The U.P. Government
has no money to spare for flood relief
work. The Chief Minister of U.P. has
requested the Central Government for
Rs. 100 crores to hglp him in reliev-
ing the flood distress. So. I request
the Central Government to give Rs. 100r
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crores to the U.P. Government to meet
this situation. Centré€ must also take

up the Jalkundi scheme immediately:

which was formulated in 1956, and
must construct the reservoirs envisag-
ed on Raptl and its tributaries.

ot wfter ware (afwar) ;28
T ¥ aw W oEw Bw W grEfAw
gt & aar¥ Fr gate Agl ¥ AF |
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OF 43T WA FONE | TT AF 297 3 7
wanr frg? 7@ Waw 2w aET FANA
# mew fAq7 agl a1 AFT, W= TF
A faiaat 757 qaTt Fgw aaE
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SHRI D. K. PANDA (Bhanjanagar):
Mr. Chairman, Sir, I would like to say
something on the alarming situation,
especially the scarcity conditlions, about
which there is the Govornment report,
which we have »lso received. I would
like to draw the aifention of the hon,
Minister to the scarcity conditions due
to «drought. The resull is, ultimately,
starvation condilions are emerging.
This is  Government report. But,
according to my own report, from my
own source, slarvation deaths have al-
ready started. I need not give a de-
taileq picture agbout that. But, with
maximum and terrible type of floods in
northern Orissa side by side with
drought conditions in the southern
District of Orissa, the situation has
become quite alarming. The Prime
Miniser has been apprised of the situa-
fion by the Chief Minister of Orissa.
Therefore, I want that the hon. Minis-
ter should realise this aspect while
thinking of any help or filnancial assis-
tance for the State. Now. the ques-
tion is, out of 15 districts, 13 districts
have been affected. With regard to
this drought situation and scarcity
cunditifms, I have to make one sugges-
tion.

Now, there is a reversal in Orissa
Government's food policy. This has
come out in today's Patriot, the Cabi-
net has iaken a decision. 1 want that
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the Central Government should inter-
vene and see that procurement is not
allowed to private agencies about
which a decision has been taken yes-
terday. This should be put an end to
and the policy which is going to be
followed should be reversed; at least,
the old policy should continue. Now,
the hoarders who are taking advantage
of these scarcity conditions, these rich
kulaks and big landlords, they have
all combined today and are taking the
help of bureaucrats as well as police.

Wherever there is dehoarding com-
paign, they have started cases against
them and indiscriminately started
arresting them, as happened in Gan-
jam district. We should not allow a
single person to die of starvation. Thal
is possible only if the Centre gives
proper assistance. As per the old
prescription of the sixth Finance Com-
mission, we are to get only Rs. 1.5
crores from the Centre and the State
will have to give Rs. 1.5 crores. But
the conditions are so alarming that we
require a minimum of Rs. 20 crores
That is what the State Government
has demanded to save the starving
people. Now even starvation deaths
have siarted.

At least some multipurpose irriga-
tion projects which has-been promised
long, long ago like Rengali project and

Bhimkund project should be taken up

and completed. For the last 17 years,
in Ganjam district several projects
have been taken up but the full money
is not forthcoming and they are being
postponed. These spill-over project
have to be given preference and full
amount should be allotted for com-
pleting them, so that the poorlandless
people who are going 1o face death
can be saved by giving them employ-
ment.

*SHRI M. M. JOSEPH (Peermade):
Mr. Chairman, Sir, India has always
been facing two problems—floods and
drought. However much science has
progressed so far we have not been
able to prevent floods or drought. It
is really unfortunate. This is a very
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very serious situation. Many States
in our country #fe faced with floods
and drought simullaneously. In Kera-
la, especially, we are faceq with an-
nual floods. This year we have been
faced with heavy floods. My hon,
friend S8hri Krishnan has dealt with it.

Sir, Kerala is a very beautiful State.
The entire complexion of the State has
changed due to floods and landslides.
Paddy fields have been completely da-
maged and submerged in water. The
coastal area has bheen washed away by
the sea. So far as Idikki is concerned
there is no sign of such constituency.
Things have changed very much in
that area. Two months ago the hon.
Minister Shri Pant visited Idikki and
he was very much attracted by the
beauty of nature there. Today if he
goes there, Sir, he will be moved to
tears seeing the miserable condition
of the people of that area. Landslides
and floods have taken the lives of many
people there. Cash crops have been
destroyed. Our State earns Rs. 125
crores of foreign exchange from cash
crops. Today the posijion is much
that the entire cash crops have been
damaged.

I have read in the papers that Shri
Pant is in favour of giving assistance
for replanting the cash crops. Assis-
tance should be given for replanting
the cash crops. Short term and long-
ferm measures will have to be taken
to help the people. The Central Gov-
ernment has given only Rs. 1 crore and
that too by way of ways and means
advance. Qur State is deficit in food.
80 per cent of the paddy flelds of Kut-
tanad has been affected by floods.
Therefore the Central Government
should take special care to see that
foodgrains are rushed to Kerala. Un-
less and until the Central Government
gives financial assistance to Kerala
the misery of the people there will in-
crease.

Sir, we have been treated in a bad
way. The figures show that in 1967-68
out of the total allotment of Rs. 8,000
lakhs Kerala got only Rs. 9 lakhs and
in 1971-72 out of a total allotment of

*The original speech was delivered in Malayalam.
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Rs. 21,000 lakhs Kerala got only
Bs. 125 lakhs. This shows that the
Central Government has given us a
stepmotherly treatment. Vellathuval
and Mannankapdam in Idikki area
have been destroyed. The people in
that area will have to be rehabilitated.
For constructing buildings for them
and {or replanting cash crops the Cen-
tral Government will have to give
massive aids. So far as the Biate
Government is concerned it has be-
come bankrupt. The annual Plan oul-
lay has been reduced from Rs. 73
crores to Rs. 53 crores. So they are
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not in a position to give any sort of
relief to the people who have suffered
due to floods and landslides. 'I‘hcre-
fore, Sir, we expect that massive cen-
tral aids will be forthcoming. If we do
not get it our position will be very
very bad.

1900 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday,
August 26, 1874/Bhadra 6,
1896 (Saka).



